Impaort of Vanaspati under Indo-Nepal Free Trade Agreement

Ihe Committee to consider allocation of Vanaspati under Indo-Nepal Free Trade
Agreement in the meeting held on 15.5.2019 had decided that the allocation is provisional,

£ AS Do representation/grievance has been received on the allocation made by the
Committee 1 the mecting held on 1552019 for import of Vanaspati under Indo-Nepal Free
Frade Agreement. the allocation made in the meeting dated 1552019 as per the minutes are
final.

3. Ihe concerned RA may issue the license to the eligible applicants who have bécn
allocated Vanaspati quota under Indo-Nepal Free Trade Agreement vide minutes of the mecting

dated 15.5.2019,
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